No. 13 toacl as authorized representative of ine class (Notin present case) in Form CA.
Submission of false ormisleading proofs of claim shall atlract penalties.

0/16/26, 3:31 PM From A_Bx16.|pg

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruplcy Board of India
nsolvency Resolution Process for Corporate Persons) Regulations, 2016)
THEATTENTION OF THE CREDITORS OF " =
ARAMSUKHIEDIBLE EOODS PRIVATELIMITED
RELEVANT PARTICULARS
1. |Name of corporate deblor SHRI PARAMSUKH EDIBLE FOODS—W
‘ : PRIVATE LIMITED
2. |Date of incorporation of corporale debtor |03 February, 2020
3. [Authority under which corporale debtoris  [RoC — Gwalior
incorporated / registered
4. [Corporale Identity No  Limiled Liabifity |U51809MP2020PTC050852
Identification No. of corporate deblor
Address of the registered office and In front of MITM Callege, Near Hazira
principal office (if any) of corporate deblor |Palice Station, Morena Link Road,
Gwalior, Madhya Pradesh, India, 474015
6. |Insolvency commencement date in respecl | 15 September, 2025
of corporale debtor
7. |Eslimaled dale of closure of insolvency 14% March, 2026
resolulion process

w

8. _Name and registralion number of the Mame: Mr. Chirag Rajendrakumar Shah
insolvency professional acling as interim | 1BBI Reg. No:
resolution professional IBBI/PA-001/IP-P01169/2018-19/11837 g
9. |Address and e-mail of the interim Registered Address: 208, Ralnargj Spring,
resolution professional, as registered with Beside Navnirman Co. Op. Bank,
the Board Opp. HDFC Bank House,

Navrangpura, Ahmedabad-380009.
Email ID: chirag.rp@gmail.com

10. [Address and e-mail lo be used for Regislered Address: 208, Ralnaraj Spring.
correspondance with the interim resolution Beside Navnirman Co. Op. Bank,
professional : Opp. HOFC Bank House, Navrangpura,

Ahmedabad-380008.

Email D cirp.spefpl@gmail.com
11. | Lasl dale for submission of claims 29h Seplember, 2025

12, |Classes of creditors, if any, under clause  |NA

(b) of sub-section (6A) of setion 24
ascerlained by the interim resolution
professional

13, |[Names of Insolvancy Professionals MNA
identified to acl as Authorised
Representative of creditors in a class
(Three names for each class)

14. |(a) Relevant Forms and weavibbi.govinfdownloadform.hitm 4\

(b} Details of authorized represenialives | NA
are available al:
Notice is hereby given that National Company Law Tribunal, Indore Bench, Court-1 has ordered
the commencement of Corporale Insolvency Resolulion Process of Shii Paramsukh Edible
Foods Private Limited on 151h Seplember, 2025.
The credilors of Shri Paramsukh Edible Foods Private Limited are hereby called upon to submit
their claims with proof on or before 20th September, 2025 to the inlerim resolution professional at
the address mentioned against entry No. 9/10.

The financial creditors shall submit their c'aims with proof by eleclronic means only. All other
creditors may submit the claims with proofin persan, by postor by elecironic means.

Afinancial creditor belonging to a class, as listed agains! the entry No.12, shallindicate its choice
of authorized representalive from among e three insolvency professionals listed against entry

Sdl-

Chirag Rajendrakumar Shah

Interim Resolution Professional of Shri paramsukh Edible Foods Private Limited
IBBI/\PA-001/IP-P01169/2018-18/11837
AFA No. AAI11837/021311225(107567
Valid Upto: 31st December, 2025

| Date: 16/09/2025, Place: Ahmedabad

https:ﬂmail.gougle.comJmailrutzf#inbnletbewgtBchibanpdquLLMchG\rfkkg?projeclor—-1&messag
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DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OF INDIA (SEBI”): Since the Offer is being made in terms of Chapter IX of the SEBI (ICDR)
Regulations, 2018, the Red Herring Prospectus/ Prospectus will be filed with SEBI. In terms of the SEBI Regulations, the SEBI shall not issue any observation on the offer
Document. Hence there is no such specific disclaimer clause of SEBI. However, investors may refer to the entire Disclaimer Clause of SEBI beginning on page 203 of the

RHP.

DISCLAIMER CLAUSE OF NSE (THE DESIGNATED STOCK EXCHANGE): It is to be distinctly understood that the permission given by NSE Limited ("NSE") should notin
any way be deemed or construed that the offer document has been cleared or approved by NSE nor does it certify the correctness or completeness of any of the contents of
the offer Document. The investors are advised to refer to page 203 of the Red Herring Prospectus for the full text of the “Disclaimer Clause of the NSE”.

CREDIT RATING: This being the Offer of Equity Shares, no credit rating is required.

DEBENTURE TRUSTEE: This being the issue of Equity Shares, the appointment of Trustees is not required.

IPO GRADING: Since this offer is made in terms of Chapter IX of the SEBI (ICDR) Regulations, there is no requirement of appointing an IPO Grading Agency.

GENERAL RISK: Investments in equity and equity-related securities involve a degree of risk and investors should not invest any funds in this Offer unless they can afford to
take the risk of losing their investment. Investors are advised to read the risk factors carefully before taking an investment decision in this offer. For taking an investment
decision, investors must rely on their own examination of our Company and this offer, including the risks involved. The Equity Shares have not been recommended or
approved by the Securities and Exchange Board of India (“SEBI”), nor does SEBI guarantee the accuracy or adequacy of the contents of the Red Herring Prospectus.
Specific attention of the investors is invited to 'Risk Factors' on page 29 of the Red Herring Prospectus.

BOOK RUNNING LEAD COMPANY SECRETARY AND
MANAGER TO THE OFFER REGISTRAR TO THE OFFER COMPLIANCE OFFICER

T

= swastika

L=

SWASTIKA INVESTMART LIMITED

SEBI Registration Number: INM000012102

Registered Office: Office No. 104, 1st Floor,
KESHAVA Commercial Building, Plot No. C-5, “E”
Block, Bandra Kurla Complex, Opp GST Bhavan,
Bandra (East), Mumbai, (MH) — 400051

M.Y.H Road, Indore (MP) — 452001
Telephone Number: +91 - 731-6644244
Email Id: mb@swastika.co.in

Investors Grievance Id:
mb.investorgrievance@swastika.co.in

Website: www.swastika.co.in
Contact Person: Mr. Mohit R. Goyal
CIN: L65910MH1992PLC067052

Email: scpl.ipo@kfintech.com

Website: www.kfintech.com

KFIN TECHNOLOGIES LIMITED
SEBI Registration Number: INR000000221

Address: Selenium Tower-B, Plot 31 & 32,
Gachibowli Financial District, Nanakramguda,
Serilingampally Hyderabad - 500 032, Telangana.

Merchant Banking Division: 48 Jaora Compound,| | Telephone: +91 40 6716 2222

Investor Grievance Email: einward.ris@kfintech.com

Contact Person: M Murali Krishna
CIN: L72400TG2017PLC117649

AN
VA N
SIDDHI COTSPIN LIMITED

Ms. Asha Bhavabhai Parmar
Registered Office: Survey 279 & 280, Unit No.13,
Sub Plot No. 18 Sector 3 of Dholi Integrated Spinning
Park, Ahmedabad, Gujarat- 382240
Telephone No: +91 70690 08810
E-Mail: cs@siddhicotspin.com
Website: www.siddhicotspin.com

Investors can contact the Company Secretary and
Compliance Officer or the BRLM or the Registrar to the
Offer in case of any pre-offer or post-offer related
problems, such as non-receipt of letters of Allotment,
non-credit of Allotted Equity Shares in the respective
beneficiary account, non-receipt of refund orders or non-
receipt of funds by electronic mode, etc. For all offer
related queries and for redressal of complaints, investors
may also write to the BRLM.

AVAILABILITY OF RED HERRING PROSPECTUS: Investors are advised to refer to the Red Herring Prospectus and the Risk Factors contained therein before applying in the
Offer. Full copy of the Red Herring Prospectus is available on the website of the SEBI at www.sebi.gov.in, website of the Company at www.siddhicotspin.com the website of the
BRLM to the Offer at www.swastika.co.in , the website of NSE i.e. www.nseindia.com, respectively.

AVAILABILITY OF THE ABRIDGED PROSPECTUS: A copy of the Abridged Prospectus is available on the website of the Company at www.siddhicotspin.com the website of the
BRLMto the Offerat www.swastika.co.in, the website of NSE i.e. www.nseindia.com, respectively.

AVAILABILITY OF BID-CUM-APPLICATION FORMS: Bid-Cum-Application forms can be obtained from the Registered Office of the Company: Siddhi Cotspin Limited,
Telephone: +91 70690 08810; BRLM: Swastika Investmart Limited, Telephone: +91 — 731-6644244 and the Syndicate Member: Jevin Stock Broker Private Limited; Telephone:
079-69530000 and at the selected locations of the Sub-Syndicate Members, Registered Brokers, RTAs and CDPs participating in the Offer. Bid-cum-application Forms will also
be available on the websites of NSE and the designated branches of SCSBs, the list of which is available at websites of the stock exchanges and SEBI.

SYNDICATE MEMBER: Jevin Stock Broker Private Limited
SUB-SYNDICATE MEMBER: NotApplicable

BANKER TO THE OFFER/ESCROW COLLECTION BANK AND REFUND BANK/PUBLIC OFFERACCOUNT BANK: Axis Bank Limited.

SPONSOR BANKS: Axis Bank Limited.
UPI: UPI Bidders can also bid through UPI mechanism.

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the Red Herring Prospectus.

Place: September 15, 2025
Date: Ahmedabad

On behalf of Board of Directors
For, SIDDHI COTSPIN LIMITED
sd/-

Navin Saraogi
Chairman and Managing Director

Disclaimer: Siddhi Cotspin Limited is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other
considerations, to make an initial public issue of its Equity Shares and has filed the RHP with the Registrar of Companies, Anmedabad on September 15, 2025 and thereafter with
SEBI and the Stock Exchanges. The RHP is available on the websites of SEBI at www.sebi.gov.in, website of the Company at www.siddhicotspin.com, the website of the BRLM to
the Offer at www.swastika.co.in , the website of NSE i.e. www.nseindia.com , respectively. Any potential investors should note that investment in equity shares involves a high
degree of risk and for details relating to the same, please refer to the RHP including the section titled “Risk Factors” beginning on page 29 of the Red Herring Prospectus.

The Equity Shares have not been and will not be registered under the U.S. Securities Act of 1933, as amended (the “Securities Act”) or any state securities laws in the United States,
and unless so registered, and may not be issued or sold within the United States, except pursuant to an exemption from, or in a transaction not subject to, the registration
requirements of the Securities Act and in accordance with any applicable U.S. state securities laws. The Equity Shares are being Offered and sold outside the United States in
'offshore transactions' in reliance on Regulation S under the Securities Act and the applicable laws of each jurisdiction where such Offers and sales are made. There will be no public

offering in the United States.

Azsets Recovery Management Branch (ARMB), MUMBAI GITY:-6th Floor,
LBI Building, Sir PM. Road, Fort, Mumbai-400001, email: cs0d 1@pnb.co.in

PUBLIC NOTICE Date: 12.09.2025

T,

Mr. Ganpal & Sawant:-Building Mo. FEO. Girl Darshan Co-op Housing Society Lid.,
Secior 21722, IT Colony, CED Belapur, Mavi Mumbai,

Reg.; Removing of your belongings from the Building Mo. FBO, Giri Darshan Co-
op Housing Society Lid., Sector 21/22, IT Colony, CBD Belapur, Mavi Mumbal.
With reference to the above, we have fa inform you that on D6.02, 2025, wa Inok the
phvsical possassion of the bouse Mo, FA0, Giri Darshan Co-op Housing Sockaty Lid
Sector 21722, [T Coleny, CBD Belapur, Mavi Mumbal with pelice protection. You were
asked fo remove your belongings from the above sakd premises but refused todoit
Wa have prepared panchaama and inventary af the lemis heéd in the above said
premeses atthe time of physical possession.

Tl date, vou have not approached us o remove vour balongings from the above said
premges a5 par items menioned inthe inveniory.

Therafore, you are atvised to remave the belongings within 7 days after receiving
this notice failing which bank will remove your belonging items held in the above said
premises and keepin the Bank's godown. You may collect the samea from the Bank's
oo,

Ifyou fail fo collect the sama within 15 days from keeping wour belonging fems in
Bank's aodown, bank may sall the items inauction

Sdi-
Date :16.09.2025 Authorised Officer
Flace : Wavi Mumhal Punjaly Mational Bank

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GENSOL ENGINEERING LIMITED {Under CIRP}
Operating in Engineenng and Renewable Energy Projects at 158 Floor.
& Block, Weslgate Business Bay, 5 G Road, Jwvraj Park, shmedabad, Gujarat - 380051
(Ureder sub-requlation (1) of reguiation 364 of the Insalvency and Bankruptey Board
of Indig (Insohvency Resciution Pracass for Comporabe Parsons) Regulatons, 2018)

RELEVANT PARTICULARS

1. |Mame of the comarate debior slong with PAN [ GENSOL ENGINEERING LIMITED

& CIW LLP N FAN Mo: AAECGINGIM

(CIN Moz LT4210GJ 21 2PLE1 28176

157 Floor, A Blofe Weshy ale Business By
'3 G Road, Jivraj Park. Ahmedabad.
Gujaral - 250051

2. |Address of B recislerad oifice

1, |URL of websia I,
4, |Delails of plasd where majorky of Nved assals Dl MCR and Bargalore, EPC in ol
= located _lacatian

& |Wnstaled capacity of main procucts! services - [ Company is ima the bosiness of Saler EPC

ard Leasing of Elecincal ahides

8, (Chaniiy and vakoe of masm procuchsl services . ESolar EPD Tumoner a5 on 3111 28004 - Rs

sold in last financisl year TEEATCr
Lesass al EV™S humoes as on 3111 3024
‘s, 204 500

1. |Number of employeas” workmanioontracted (15—

B. |Further defails inchiding last avalable financial I, List of Crediiors can be cbiained at

siabements Pwith schedules) ol wo vears, lisls | hipe\ShEd oo inlen

of creditors are &wsilabls at URL: iL ather details inchiding financial stataments
can b ablained by sendeg an el al
procass emalk id:
cipgerstinngd Egmai com

[ EIigi.'lIH:.' far mesakiicon applican!s under Caan b cbdained by sending an email al

section 252k of the Cods i svalisobs al procass emall i

LRL cEpoeErEalenggigmail com

10 |Last dale for neopl ol axprésgion of interasl P07 Segplembar 2025

11, |Dale of issue of provisionad list of prospecive [ 100 Oclober F025

resalulion applicants

12 |Lasi date for subméssion ol ebjectans 157 Oclobes 2025
provisional list | _

13 |Dale of meus of find list of prospective L Db 2125
regakilian appliesrs

1 (Dale of ssae of informsaion memorandur, A0 Oelobes J025

ewaluaion matrix and request tor resakution
plares fo proapeciive resakiion applicards
15, |Last dale for submigaon of resolulion piars
1B |Process amail id b submil Expresson al
irtanast

17, |Detaitz of the corporate debbor's registration  [RLAL
sladus 25 MSME

kate; The Camgany has business sctivilies in 2 verticals |, Salar EPC and Lease of Elechic

Vahacdes, The applicant can submit their Expression of Interest varlical-wisa or for the whols

Company as a Galrg Concem, viz

A For The Whale Company as 8 Galng Contem or,

B. ForTha EPCBusinass andfor

C. Forleasing Business of Elecing Viehicies,

The decision of Commitles of Greditors {"CaC’) shail be final

1. AEnl's recaivied wil be raviewed by the Resolution Professanal {'RP*) as wall as (he GoG
and thereafler furlbar informationidocuments ralated bo 1ha process wil be provided o ha
sharll=ted appicants. Tha RPICaC shall hawve the discredian Lo change the crbaria far the Eal
i any poind of ime

2 Furhardetails ere sal oulin dataitad Imedafion of Exprassion of Intarest (Eol), which are o ba
read fogather with essociabed discleimess and qualicationsin Eol.

790 Moyember, 2025
EEpGEnsterg  Eamail com

Sdi-

Mr. Keshay Khanefa

Resclution Professional

[BEIPA-DOHIP-NO1131/2021-20221 3759

C-7, Parth Apartment, Ramday Magar Ahmadabad, Gujarat-JB0015
Comespondence Add: 824, 1st Floer, Sector 14, Gurugram, 122001
AFA Valid upto: 31.92.2025

In the matter of Mis Gensol Engineering Limited

Date: 16.00. 2025
Place; Ahmedabac

(55,
e

FOR THE ATTENTION OF THE CREDITORS OF
SHRI PARAMSUKH EDIBLE FOODS PRIVATE LIMITED

FORM A
FPUBLIC ANNOUNCEMENT
{Under Ragulation & of the Insolvancy and Bankmruptey Board of india
(Insoivency Resalulion Process lor Corporale Persong) Regulations, 20006)

RELEVANT PARTICULARS -
[1. |Mama of coporate debbar | SHRI PARAMSUKH EDIBLE FOODS
| | |PRIVATE LIMITED
f2. |Date of MCorporetion of corporate dedlor EII_Iii“ Febreary, 2020
!.’I buthorily under which corparala debloris  |[RoC = Gwalior
| |incorporated / registered I
(4, [Comorsde ldentiy Mo Lemited Lisbisty  [USTB08MPIIZFTCOS0ES2
Idenlification No. of corparata dabiloe
15, |Addrazs of e regelered office and |in frond of [HTHE College, Near Hazira
| prncigal offca (i any) of compoeale dabtar | Palice Stalion, Momang Lk Road,
= | Gwaliar, Madhya Pradesh, India, 474015
18, |Imsoivancy commencemment dale in respect | 1150 Sepbamber, 2026
ol cannorale dabiar
|7. |Eslimated dale of ciasune of Insalvency
| rescluton process |
(8. | Mareand ragisdration number of the {Mama: Mr. Chira] Rajendrakurmar Shah
_II'|‘5-\'.'I|'.'E’9"|I'."|I |.'II'G|'EEBI'E'I'IE| EI:lIng a8 intarim EI'EH| REQ. i [iM
| lresolution professional VBBUIFA-001/1P-PO116SI2015-1 011837
19 pAddress and e-mail of Big inkerm Registered Addrass: 208, Ratraraj Spring,
rigalufion pridessional, as regstered wilk | Bagide Mavnirman S Op. Bana,
e Baard {Cpp, HOFC Bank Houss,
{Mavrangpara, Ahmedabed -350009
= {Emall 10: chirag ipéfgmail.com :
(100 FAaddnass and e-mail o be used loe |Regiskered Sddrass: 208, Halnars Spong
| correspandence i the inlenm mesolutien | Bagida Mavnirman Co Op. Bank,
professinal il:.'ﬂl:l. HOFC Bank Housa, NE‘!‘:‘EHQDLI[H.
{Anmesdated - 0000

| |Email ID: crp spafoiigmai com
111 |Last dals lof submission al claims | 285 Saplember, 2025
[1%. |Cle=es of creditors, if any, under dausa  [NA
b of sud-sechon (84 af secton 31,
ascertamed by the manm respEon
| prafessicnal
[13. [Mamas of ectwancy Prolessionats [T

iIIJE'l'|1|1lEl:I lo &l &5 Aunonsad

{Represariative of credilons in & class
| | i Thrae names for each class ) |
!1l1. |I:E.| Felevant Foorng ardd '.'I'l.'|l'||'|l m:.gu-.-.inlm:nwr:lnamum.mrn

i} Detalls of puthorized reprasentatives . ([N&
| leeavalableat |
Modica & hereby given thal Mafanal Company L Tribural, Indoms Bench, Courl-1 has ardered
the commencemeant af Corporals nsolvancy Resaluban Process of Shri Paramsukh Edible
Foods Private Limited on 15t Seplermbser, 2025.
Thea cradtors of Shri Parsmmsukh Edible Foods Private Limeted ane haraby calkad upan to submit
thiair claims with proof on or bafore 25th September, 2025 to the mbanm resolubon prodessional at
thir address manfoned againsd eniry Mo, 290,
The linancisd crediors shal subme ther clalms wilh prood by alectonic meang onby. AR olher
cradilors may s the claims wiih proot I parson, by postor By eleCIrnc maans,
Afinancial creditor balonging toa class, as listed agamstiba entry Mo 1 2, shallindicate &5 chaice
of auihariced representalive from amang (ha ihmee ingahency professionis lisied againsd antry
M. 13 b acl as authoodzed regresentalive of the dass (Ral in presenl case} in Fom CA,
Subenission offalse or miskaading proafs of clalm skall attract pensitias.

| 14" March, 26

Bl
Chiray Rapandrakumar Shah

Irterim Resolution Professéenal of Shei Paramsukh Edible Foods Private Limited
BN PA-GI1/IP-POT16 M 201 8- 19 1 &3 T
AFA Mo, AATMT1EITO2A11 22511 0TEET
Walkid Upto: 3181 December, 2025

Date; 16092025, Flace; Ahmedabad

EQUITAS SMALL FINANCE t '
BANK LIMITED E I:I UI @%

Motice seeking °‘Expression of Interest’ from Asset
Reconstruction Companies (ARCs), Banks and NBFCs for
sale of Secured Financial Asseis by Equitas Small
Finance Bank Limited (ESFB)
Equitas Small Finance Bank Limited (ESFB) invites Expression of
Interast (Eol) from ARC's, Banks and NEBFCs for its proposed sale of the
following strassed loan pool, Ehgible prospective buyers are requestad
to infimate their willingness to paricipate by way of an Eol in the forrmat
provided by ESFB and provide a Non-Disclosure Agresment (NDA) in
the format provided by ESFB and copy of Registration Certificate
issued by Reserve Bank of India (RBI) along with Eol.
The Stressed Loans shall be sold on ‘As Is, Where is', "whalever
there s and as is what is" basis without any recourse to ESFB.
{Amourd in As. Cr a5 on 315t Aug 2025)

Title aof the Agoregate
account (" Stressad I:‘,I,? o Pringigpal {s as| Reserve Price -I;Eg_";a‘
Assets”) ©%1 on 31.08.2025 i
Partfolio of To be Cash or
Stressed Secured 4,128 Rs. 22599 | SOMTUNICASd | caghy
Loans of EC| & MDA 5A Basis
The timelines for sale are as under:-
E’é Activity Dates
1 Period of due diligence by prospective 16.09.2025 to 23.09.2025

bidder including racaipt of querias, i any(®) [ 12:00 noan)

2 | Bid Submission 23.09.2025 til 12:00n00n

a Bid Dpening, Megoliations and Declaralion [23.09.2025 @ 1:00 PM
of highest bidder

4 Fund Transfer and Execution of Assignment|{24.09.2025 onwards
Agraament

ESFB may extend ary or all the above imelinas ar any ima at s sola
discretion, withouwt assigning amy reason whatsoever. If ESFEB decides
to extend any of the above limalines, the same would be pul up in the
wehsite of ESFB.

*The format of MDA and EQN can be obtained from Mr V. ¥inodh
Kumar [or) Mr. Igbal Alam, Equitas Small Finance Bank Limited, 4ih
floor, Phase |l, Spencer Plaza, No.76%, Mount Road, Anna Salai,
Channal - 600002, (Email Id: vinodhkumarvi@equitasbank.com &
igbal.alami@equitasbank.com). Thereafter, the prospective buyers
can underake the due diligence at their own cost,

* Upon receipt of Eol and NDA, the detailed sale process note and
Information pertaining to the NPA accounts offerad for sale, Access o
virtual data room / data & documents for due diligence would be
shared with the eligible bidders.

* ESFB reserves the right to sell these assets inwhole orin part, in one
or multiple pools, to include additional assets to and | or withdraw
certain assets or all the assets, at its sole discretion, without assigning
any reasons at any stage oftransaction.

* The cul-off date for the sale of the abovementioned assets shall be
specified separately at the time of final bid submission as part of the
sdle process

= All costs, expenses, taxes, stamp duties and liabilities incurred by
each Bidder in connaction with the Transaction, inclueding (without
limitation) In connection with Due Diligence, preparation and/or
submission of the Bid, including fees of its own advisors, ifany, shall be
barne and paid by such Bidder, whether its Bid is accepted or rejectad
for any reason and ESFB does not assume any liability whatsoever in
this connection.

* ESFB raservas tha right to terminata the sala/auction process at any
point of time without prescribing -any reason thereof, at its own
discretion. The decision of ESFB shall be final and binding in this regard
» Evaluation of Bids received and any sale under this process shall be
subject to ESFB's parameters, evaluation criteria and final approval by
the Competent Authority of ESFB.

* The above slated sale of stressed loans shall be in compliance with

relevant RBI and other regulatory requiremeants.

/W

TATA
TATA MOTORS LIMITED

Registered Office: Bombay House, 24, Homi Mody Street, Mumbai - 400001.
Tel: +91 22 6665 8282 Email: inv_rel@tatamotors.com
Website: www.tatamotors.com CIN: L28920MH1945PLC004520

Subject: Update KYC and claim unpaid/unclaimed dividends and
outstanding amounts from the Company

Ref: “Saksham Niveshak” 100 - days initiative by Investor Education
and Protection Fund Authority

Notice is hereby given that Investor Education and Protection Fund
Authority (IEPFA) has initiated a 100 days campaign “Saksham
Niveshak” from 28-July-2025 to 6-November-2025 imparting
awareness and encouraging the investors and stakeholders, both
physical shareholders and demat account holders, to update their
Know Your Client (KYC) and claim the unpaid/ unclaimed dividends,
outstanding matured amounts and interests within a period of seven
consecutive years from date of the amounts was paid/ redeemable or
was due for payment by the Company.

Through this initiative, the physical shareholders are requested
to update their KYC particulars such as specimen signature, PAN,
bank account details, contact information and nomination with the
Company by following the procedure given below:

~ Type of shareholders Action Required

Submit duly filled Investor Service
Request Form ISR-1, Form ISR-2 and
the Company or its Form ISR-3 or Form SH-13 (Nomination
RTA viz MUFG Intime | Form) with supporting

India Private Limited] | These ISR forms can be down-
loaded from the RTA’s website:
https://web.in.mpms.mufg.com/KYC-
downloads.html

Physical holders
[co-ordination with

' The shareholders are requested to con-
holders nect with your respective Depository
[co-ordination with Participants and update their KYC, as per
respective Depository | application SEBI regulations, circulars
Participants] | and norms

Demat Account

For further details, please write to the Company at the designated
email id: inv_rel@tatamotors.com or to the Company’s Registrar
and Transfer Agent viz MUFG Intime India Private Limited at
csg-unit@in.mpms.mufg.com for queries on the procedure and
documentation or call the helpline no. +91 8108118484.

Thanking you.

Yours faithfully,
For Tata Motors Limited

Maloy Kumar Gupta
Company Secretary
Date: September 15, 2025

For
Advertising 1n
TENDER PAGES

Contact

JITENDRA PATIL
Mobile No.:
90290120135

Landline No.:
67440215
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